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Suspenmou of supply of milk in;psoiy.
pack

-1207. SHRI 'BAL KRISHNA WAS-
NIK: Will the Minister of AGRICUL-~
TURE be pleased o state: 1

{a) whether it is a fact that the Mo-
ther Dairy organisation had earlier
suspended supply of milk in polypack;
angd
= (b) whether the milk supply in
polypack shall again be resumed and
if so, when?

THE MINISTER OQOF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a}
Yes, Sir.

(by No decision hag yet been taken
to restore supply of milk in polypack.

Implemention of scheme by coconut
Development Board

1208. SHRI E, BALANANDAN:
SHR] V. 8. VIJAYARAGHA-
VAN:

Will the Minister of AGRICULTURE
be pleaseq to state:

{a) whether Government have re-
ceived schemes {for implementation
from the Coconut development Board;

(b) if so, what are the schemes they
have suggested;

(c) whether Government have given
clearance for their implementation; and

(d) if so, when and if not, why not?

THE MINISTER OF STATE IN

THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
Yes, Sir.

(b) The revised schemes on the basis
of discussion in the Planning Commis-
sion meeting on 21-9-1981 sent by the
Coconut Development Board are as
under:—

(1) Expansion of area
conut;

under co-
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(2) Coconug Pl?a'ﬁtah::% “on ‘Canal

-+ Embankments in Orissa State;I P

9 (3) Production of quality éoconut’
'seedlings; "' 2t - i aley

ol oven e @urtepatss [uitheut]
s (4) -Establishment ,of Hybrig Seed.
Garden - and Pilot Hybrid Testing
Centres in Tamil Nadu; i

.1y (8) Establishment "of coconut Tech-
'nology Development Centre,

o
‘(c) and (d). The revisedq schemes
have been.receiveq from the Coconut
Development Board only on 2-11-1981
for consideration ‘and the gsame are
being examined.

T ..
Dam over River Kosi

1209. SHRI BHOGENDRA JHA:
Will the Minister of IRRIGATION be
pleased to state:

(a) whether updated feasibility re-
port for multipurpose dam over river
Kosi and Barahkshetra had been sent
to the Indian Embassy at Kathmandu
for transmission to the HM.G,, Ne-
pa] for their view on sharing ot bene-
fits etc.;

(by if so, Hétﬁ'il; thereabout and
Nepal's reaction thereon; and

(c) whether apart from the Barahk-
shetra dam more dams on the tribu-
taries of Kosi dam at Sisapani over
river Kamala and at Nunthar over
river Bagmati are also being contem-
plateg and pursued and if so, details
thereof, if not, reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGATION
(SHRI Z R, ANSARI): (a) Yes, Sir.

(‘5) The project, estimated to cost
Rs. 4074 crores, envisages gross sto-
rage of 10,9 million acre feet and in-
stalled capauty of 3300 Mega Watts of
power generatwn n addition, it will
provide irrigation facilities to 5.46 lakh
ha. in Nepal and 9.76 lakh ha. in
India besideg other benefits of flood
and gediment contro} etc.

.- . A
The reaction of H M.G. Nepal on
the project is still awaited.
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investigation of the projects jointly for.g
optimum’ development ‘of water re-

sources for al] rivers common to both

India abd Nepal including Kamala

and Bagmati, has been suggested to

H.M.G, Nepal but no favourable res-

ponse has so far been received. ;..
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Allegeq failure of forest conservation
Act implementation
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1211. SHRI G. NARASIMHA RED-

DY: Will the Minister of AGRICUL-
TURE be pleaseg to state:

(a) whether it js a fact that the
Forest (Conservation) Act 1980 has
failed in its object to protect the des-
truction of forest either by the State
Governments or by private parties;
and

(b) if so, what action Government
are proposing to t{ake for protecting,
regularising ang growing the forests?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL RECONSTRUCTION (KU-
MARI KAMLA KUMARI): (a) No, Sir.

(b) Does not arise.

Losses to Civil Supplies Corporation
1212, SHRI HARISH KUMAR GAN-

GWAR: Will the Minister of CIVIL

SUPP’LIES be pleaseq to state:

(a) whethér it is a fact that Civil
Supplies Corporation, Delhj .. suffered
huge losses amountng to 70.80 lakhs
of rupees on the purchase of sugar
from South India this year; :

(by if so, full facts of the case of
resorting to such a step including rea-





